
Subject: Draft Food Safety and Standards (Food Products Standards and Food Additives) Amendment Regulations, 2018 regarding 

standards for fruits and vegetables w.r.t Date Paste, Fermented Soybean Paste, Cocoa mass or Cocoa/Chocolate Liquor, Cocoa Cake, 

Vegetable Protein Products, Thermally Processed Fruit Salad/Cocktail/Mix, Harrisa (Red Hot Pepper Paste), Cocoa Powder, Quick Frozen 

French Fried Potatoes, Canned Chestnuts and Canned chestnut Puree, Edible Fungus Products, Ginger (Sonth, adrak), Ginger (Sonth, 

adrak) Powder and Tomato Ketchup and Tomato Sauce 
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